amendments to Schedule II
to the Indian FPolice Service
{Pay) Bules, 1904,

(c) GBR. 424 published in

Peper Laid  JYAIBTHA 3, 1889 (SAKA) Presidest's Assens 494
to Dills

ANCIENT MONUMENTE AND

ABCHASDLO~
GICAL Srres AND ReMAmis (AMewd-
mENt) Rurss.

The Minister of State in the Minis-

try of Educetion (Shri Sher Singh):
I beg to re-lay on the Table a copy of
the Ancient M ts and Arch
logical Sites and Remains (Amend-
ment) Rules, 1968, published in Ncti-
fication No. S.0. 3520 in Gazette of
India dateg the 20ty, November, 1586,
under sub-section (4) of section 38 of
the Ancient Monuments and Archaeo-
8th April, 1967, making cer- logical Sites and . Act, 19
e ent to Schedule  [Placed in Library. See No. LT-2377
III to the Indian Administra- @7].

tive Service (Pay) Rules,

1854,

(e} G.S.R. 341

Gazetle of India dated the
ist April, 1967, containing
corrigendum to G.SR. 1993
published in Gazelte of India
dated the 31st December,
1968,

(d) GSR. 472 published in
Gazette of India dated the

published in 1241 brs.

PARLIAMENTARY COMMITTEES—
SUMMARY OF WORK

Secretary: 1 beg to lay on the Table
a copy of the ‘Parliamentary Com-
mittces—Summary of Work' pertain-
ing to the period st June. 1968 to
3rd March, 1967.

tive Service (Pay)
1934,

{(f) The Indian Administratve
Bervice (Regulation of Senl-
ority) Rules,
1967, published in Notification
No. G.B.R. 584 in Gazette of

Rules,

India dated the 22nd Apnil. 1248.14 wes.
1987,
PRESIDENT'S ASSENT TO BILLS
(g) The Indian Police Service

Secretary: Sir. I lay on the Tabie
following three Bills passed by ibe
Houses of Parliameng during the last
GER 388 in Garelte of India  Session and assented 10 by the Presi.
dated the 23nd April, 1967. dent since a repart was last made to
{Placed in Library, See No. the House on the 3rd April, 1967:

(Regulstion of Seniority)
Amendment Rules, 197, pub-
lished in Notification No.

LT-350/87].

(i) a copy of the Interim Re.
port of the Administrative Re-
Torms Cowmmission Machinery for

Planning. {Placed in Lidrory. See
No. LT-300J87).
(i) & copy of the Arms

(1) The Constitution (Twenty-
first Amendment) Bill 1967.

(2) The Mineral Products (Addi-
tional Duties of Excise and
C 1A jment Bill.
1967.

(3) The Finance Bill, 1967.
2 Sir, I lay on the Table copies.

i
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|
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Rajys Ssbha. of the following four
Rills passed by the ot Parlia-
went during the last Semsion wnd

4



